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(fispiopoitionato to their knovm 
souioas of inoome. criminal misoonduct, 
elc.

C te «m  of Kohkwor Mils at Bombay

7079. SHRI MOHAN RAWLE:Wi« the 
Mlnisler of TEXTILfS be pleased to state:

(a) whether the Kbhinoor Mills Com­
pany lid. (a unit of NTC) In Bombay is lying 
closed since July 16,1991, due to colleq̂ se 
of a water tank there;

(b) I  so, the whether there was some 
complaints from the mHI workers about the 
bad condition of the watertank;

(c)whetherthe management ofthesakJ 
mM had requested the Unton Government 
for removalofthe water tank whteh was in 
a diapldated condition, if so, when and the 
expenditure estimated at that time for its 
removal;

(d) the amount so far spent on removal 
of debris ofthe water tank and the amount

tobe spentfurther on this job; and

(e) when the miB is Ikely to be reo­
pened?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT);(a)yes.Slr.

(b) The matter regarding cracks devel­
oped m apaitof the spinning buikling poiton 
tMtow overhead sprinklertank was reported 
in one of the Safety Committee Meetings of 
KohkioorMls heM in August, 1990.

(c) NTC (SM) Ud, Bombay, had taken 
up the matter with CPWD for suggesting 
necessary remedial measures. However, 
there was no response from them. The 
SubskKary has been constantly monitoring 
Itie badoondiUonofbuikiings.llhad called 
Limited tenders from 10 parties for disen­
gaging and dtemantEng, cu tt^  and remov­
ing the water tank on 163.1991. Subse- 
9 ien^. itwas decided to cany outchni

repairstothe overhead hydrant water tank 
for Rs. 5.00 lakhs through private dvil engi­
neers. An advertisement was released in 
kical newspapers invlingtenderson 12.7.91. 
However, liefore the due date of fresh 
tenders. i.e. 22.7.91, the overtiead hydrant 
watertank collapsed on 16.7.91.

(d) Approximately Rs. 3iiO lakhs have 
t>een spent so far on removal of debris and 
M is estimated that further amount of about 
Rs. 2.50 lakhs may have to be incuned for 
demolltton of hanging portton and propping.

(e) Restarting is subject to permission 
from the Directorate of Industrial Safety and 
Health. As per the present schedule after 
shifting and re-erectton of machinery at safer 
tocatkm which is presently in progress, the 
mill is expected to resume partial working 
during the month of September and pro­
jected normal working by the end of October, 
1991.

Increase In Lease Rent by Bontbay Port 
Trust

7080. SHRI MOHAN RAWLE: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state:

(a)whetherthe Bombay Port Trust has 
increased the rant for its land given on lease 
to IndividuaMlrms;

(b) if so, the details thereof;

(c) whether any consultancy Firm was 
engaged for the purpose;

(d) if so, the name of the firm and the 
amountpakl toil;

(e) whether the Bombay Port Tnjst has 
filed cases in court of recover the enhanced 
lease rent;

(f) if so, the details thereof;

(g) the amount spent sofaronlHigatton 
by the Bonttiay Port Trust end the number 
of cases settled; and




